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(ii) Stations where Railway staff 
have been provided with accommoda-
tion partially:

1. Jawalamukhi Road 
ft. Palampur

3. Baij Nath Paprola

(b) Nil

(c) Sanction for construction of ad-
ditional quarters at the 3 stations 
mentioned in item (a) (ii) has already 
been given and it is expected that 
all the railway staff would be provid-
ed with accommodation by 1978-79.
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Amount paid in Settlement of Claims 
for Damage and Pilferage

365. SHRI M. RAM GOPAL RED-
DY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) what is the amount paid by the 
Indian Railways (Zonewise) in 
settlement of the claims for damage, 
pilferage etc. during the 12 months 
period ending October, 1977; and

(b) how does it compare with the 
corresponding period ending October, 
1976?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) and
(b ). A comparative statement (Zone- 
wise) showing the amount ppid as




